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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 576 OF 2025

IN THE MATTER OF:

GAYATRIPAL & ORS. ...APPLICANT
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT
NO.4 UTTAR PRADESH POLLUTION CONTROL BOARD

I, Vijay aged about 47 years, S/o Sri P. Ram presently posted as
Regional Officer, Uttar Pradesh Pollution Control Board (hereinafter
UPPCB), Prayagraj do hereby solemnly affirm and state as under:

I That I the deponent in official capacity mentioned above, I am
acquainted with the facts and circumstances of the case and as
such I am competent and authorized to swear this affidavit.

(S

That the Respondent No. 4 again conducted the inspection at
the site in question on 12.02.2026 and following observations
were made:

(a) No sand was found stored at the site and it was vacant;
(b)No walls were there at the site;

(c) The name of the project proponent was found displayed in a
display board along with detail of area, approved quantity
and minor mineral (Sand).

(d)No office was found at the site:
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(¢) No weigh bridge was found at the site;

(f) No employee of the project proponent was available at the
site;

(g) No vehicles were found at the site;

(h)No details pertaining to the procurement of sand by the
project proponent could be ascertained at the site.

A true copy of the inspection report along with photographs s

annexed herewith and marked as Annexure A/1

3. That the respondent has vide its letter dated 04.02.2026 has
sought information from the mining officer, Mining
Department, Fatehpur pertaining to the source of procurement
of sand for the storing the same at the site in question. The
details of the procurement has not yet been gathered / provided
to the Board.

A true copy of the letter dated 04.02.2026 is annexed herewith
and marked as Annexure A/2.

DEPQNENT
VERIFICATION

Verified at Prayagraj on this the 14" day of February, 2026 that the
contents of the above affidavit are true and correct to the best of my
knowledge and belief and nothing Smaterial has been concealed

therefrom.
2

- of
,R, C.Ojha DE I%]ENT

Advocate Notary
Distt. Head Quarter
alizhabac

1Y-2-24

Wwielwic i

e LoauliNe s asee R

.. AM./PM
ficrivasansisivnae i P . De s . .
ffice at Allahfk)/;;(!i(tze ocument ls/al'
dentified Dy shillieeieeess soeees Lot

h f the D
advocate the Content O S =
nas been explizined to the Excuted ich was -

dmit the to be Corrc_:ct. '
snd the Documents 1s Artesteq
vamesh Chandra Ojha

pdvocate Alotary 1 LZ -2 2 4

str Head Quarter Ao

“ e S i~ -



/8

ANNEXURE A/1
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TET HEAT—456, THAT—0.5444 B0, UTH—BIGRYR, WRIA—TONYR, TEHIA  TIG—HAsYR (PIfScH
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ANNEXURE A/2
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